
under different companies and every 
company had a different set of rules. 
Now all tbe railways have come 
IInder the Government of India. I want 
to know wbetber tbere arc standard 
rules for all India. 

SHRI C. M. POONACHA: The pre-
sent rules apply to the Indian Railways as 
such in tbe country. 

Modernisation of Textile JDdUltry 

*1683. SHRI. HIMATSINGKA : Will 
the Minister of COMMERCE be plcaacd 
to state: 

(a) whethe.t tbe Workinl Group has 
since been set up to study tbe difficulties 
expnienced by the textile mills in obtain-
inl finance for workinl capital and for 
modernisation of mills and; 

(b) if so the precise terms of reference 
and composition of tbis Iroup and when 
the group is Iilcely to submit its report? 

THE MINISTER OF COMMERCE 
(SHRI D1NESH SINGH): (a) The Re-
serve Bank of J ndia has set up a '1I'O'rkinl 
group. 

(b) A statement is laid on the Table 
of the House. 

Slate __ 

The terms or refereace of the Workill8 
Group are:-

(1) To consider the difficulties 
experienced by those cotton textile mills 
which arc unable to provide normal mar-
lins but whose financial condition is 
otherwise sound in securing credit facilities 
from commercial banks for modernisation 
Dr working capital purposes. (2) To exa-
mine the feasibility of proyiding a reason-
able degree of protection to the commercial 
banks agaiust tbe risk involved in extendiq 
additional credit to such mills by accept-
Ing lower margins and/or by adoptiDl a 
revised valuation of fixed assets as may 
be appropriate, and (3) To make recom-
mendations which may include a scheme 
for this purpose. 

2. The Composition of tbi. WorkiDl 
Group is follows:-
I. Sbri M. A. Raag&Swamy, 

Taltile Commissioner -Cbalraaao 

2. Shri N. S. Nadkarni, Dy. 
Cbief Officer, Reserve Bank 
of India. -Member 

3. Shri D. S. Herwathe, 
Superintendent (Advances) 
State Bank of India. - Member 

4. Shri Y. S. Kedare, Manager (OffS.), 
Industrial Development 
Bank of india. -Member 

5. Sbri S. Venkataraman, 
Manager (Loans), Bank of 
India. -Member 

6. Shri Gopal Rao, Assistant 
General Manager, Bank of 
Baroda. -Member 

7. Shri Madanmohan Mangaldas 
/Shri Radhakrishna R. Ruia 
Chairman/Deputy Chairman 
Indian Cotton Mills Fede-
ration. -Member 

8. Shri B. G. Kakatkar. 

9. 

10. 

II. 

Secretary General, Indian 
Cotton Mills Federation. -Member 
Shri I. B. Dutt, Industrial 
Adviser, Office 0 f the 
Textile Commissioner, 
Bombay. -Member 

Shri T.S: Kunchithapatham, 
National Textile Corpo-
ration - Member 

Dr: M. S. ShrlDivasan, 
Director (Economics and 
Statistics), Oftlce of the 
Textile Commissioner, 

Bombay. Member Secretary 
The Workinl Group hopes to submit 

ill report in .about a month. 

SHil.l HIMATSINGKA: May. I knoW 
whealer it is a fact that some committees 
were appointed some time back and -they 
lubmitted reports on modernisation, .. ,!f 
tUliIe indus.try; if so, what. action has 
been taken on those reports? If no action 
has been taken on them, wbat is tho ue 
of havinl more committees? 

SHRI DINBSH SINGH: The bon. 
Member knows tltat committees have. been 
appointed from time to time to 10: into 

. apec:i6c issues as such. Tbo Ramaswaml 
Mudaliar Textile workins Committee which 
was appointed ia 1950 had lone in to I/le 
,_tion of tutile machinery, bow old it 
W8& IIII!I all the rest of i!. Then Ibljle 
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was tbe Committee on Industrial Develop-
ment and also tbe Joshi Committee. So 
far as this committee is concerned the 
specific purpose was to see how there 
could be Ilberalisation of credits which 
are beinl given by banking institutions to 
textile industry. 

SHRI HIMATSlNGKA: May I know 
wbether it is a fact tbat tbe mills produc-
inl bigher medium clotb wbose sbare is 
about 6S per cent of tbo total production 
have been bard-bit by the current recessioll 
and the crisis faced by them has further 
deepened with the recent revision in the 
textile policy as they will not only have 
to pay additional excise duties as a result 
of decontrol but also they bave to pay 
six paise per metre for transferring contro-
lled cloth quota by them to otber mills; 
if "', wheather Government are cosidering 
any special incentive to extricate tbem 
from t his difficulty? 

SHRI DINESH SINGH: I tbougbt 
tbe bon. Member was in favour of decon-
trol wben we dacontroIled it. 

SHRI S. S. KOTHARI I Sir a number 
of mills bave closed down or are incurring 
heavy losses because of lack of modernisa· 
tion and rebabilitation of old macbinery. 
Previously a corporation bad been formed, 
known as the NIDC, and it was supposed 
to cater to tbe needs of sick mills and 
provi.de them with funds for rebabilitation. 
Then the commercial banks also financed 
modernisation. They bad a scbeme of 
baving sucb amounts recouped by tbe 
Reserve Bank of India, if t!ley provided 
funds for rehabilitation purposes. Will the 
hon. Minister kindly consider or tell us 
whetber be is trying to provide funds to 
NIDC or ask these banks to take funds 
from the Reserve Bank and provide money 
to these mills, so tbat they can rebabilitate 
their machinery? 

SHRI D1NBSH SINOH: So far as 
this specific committee is concerned the 
terms of reference bave ·bceo very clearly 
laid down and I have mentioned it in the 
Itatement that has been laid on the Table 
of the House, that Is, to consider the 
difticulties experienced by those cotton 
textile mills which are uoable to provide 
..ormal maraIns but WbOM IiDaDCiai 

condition is otherwise sound in securing 
credit facilities from commercial bank 
for modernisation or working capital 
purposes. 

SHRI S. R. DAMAN I : The textile 
industry is passing through difficult times, 
particularly the spinning mills. This fact 
is weIl knoWD. The fact that they require 
modernisation is also very clear. Yesterday 
while replying to a Calling Attention Not-
ice the hon. Minister stated that stock of 
yarn has doubled in the last twelve months 
and that he has taken certain mea'sures to 
stimulate the demand. In the last budget 
the excise duty on sized yarn was increa-
sed five times. Although some reduction 
has been made, may I request the hon. 
Minister to consider giving some relief in 
excise duty on yarn so that the demand 
can be increased? At present the excise 
duty comes to 30 per cent of the present 
price. In order to avoid closure of mills 
and to assist them io moderoisation I 
suggest that the Minister may take action 
to reduce the excise duty. 

MR. SPBAKER : It is a suggestion. 

SHRI K. RAMANI: Sir, in this very 
same House on 2nd April the hon. Minis-
ter made a statement wherein he said that 
a moderate programme of modernisation 
of this industry in the next five years would 
cost about Rs. 200 Crores. He also said 
that, on the other hand, money was being 
taken out of this industry and iovested in 
otber industries like chemicals and others. 

.After taking away all the profits and invest-
ing them in other industries to reap hillher 
profits the millowners have brought tbis 
industry into a crisis and they are not 
having any modernisation. Now they are 
coming to the Government to got capital 
for modernIsation. Will the hon. Minister 
come forward with a stringeot meas ure to 
provide, among other things, that definit-
ely a portion of the millowners' profit 
should be kept apart for modernisation of 
the textile industry as otherwise the crisis 

, will only deepen ? 

SHRI DINBSH SINGH I I entirely agree 
wltb the idea expressed by tho hoii. member 
I have myself said it that the dimcultles 
we face are due to tbe fact that the iod us-
try is DOW in dire need of modernisation . 
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Even If the owners are not able to do it, 
we have got to look at the general impact 
it will have on our economy and also on 
the labour. Therefore; we are thinking in. 
terms of giving some assistance ourselves. 
We will live such assistanCB as may be 
practicable. But the main responsibility is . 
on the industry and we sball do Clur best 
to persuade them to 10 into modernisation 
and pay for it themselves. 

SHRI RAJASEICHARAN : May I know 
whether it is not a fact that some of the 
commercial banks are not cominl forward 
to extend credit facilities to meet the work-
ing capital of some of the mills in spite of 
the fact that some of the State Governme-
nts were willing tn stand as guarantee; if 
so, what action Goven:ment propse to take 
in the matter? 

SHRI DINESH SINGH: I am not. 
aware of any specific cases where the State 
Government's guarantee is not being 
honoured by the banks as sucb. If it is 
brought to my notice I sball certainly go 
Into it. But this committee is going into 
this question of making more facilities· 
available for modernisation t brouab com-
mereial banks. 

SHRI S. ICANDAPPAN: I would like 
to know whether the recent credit facility' 
that was given for the apex societies to 
purchase yarn from tbe spinning mills 
where there is enough stock will relieve the 
mills only to the extent that the yam that 
is intended for the handloom industry will 
be released from the stock? J would also 
like the Minister to say wbether it is true 
that the mills are facing a crisis because 
the special type of yarn that is intended 
for the powerloom sector is not being lifted 
because of assistance given; if so, may I 
know what steps Government propose to 
take 10 aive relief on tbat score ? 

SHRI DINESH SINGH: Tbat was 
the idea. Because there has been accumu-
lation of stock of a particular kind of yarn, 
it may be possible for the apex society to 
help. We are placing more funds at tbeir 
disposal to do that. But I entirely agree 
tbat this in itself may not be tbe answer 
to tbe question. The question is of the 
movement of stock to the bandloom and 
powerloom sector. This is ODe w~y in 
"bic~ ~ f~1 wo cen ~9Ip •. 
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